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TAMIL NADU LEGISLATIVE ASSEMBLY
THIRTEENTH ASSEMBLY - FIRST SESSION

RESUME OF WORK TRANSACTED BY THE TAMIL NADU
LEGISLATIVE ASSEMBLY FROM 17TH MAY, 2006
TO 31ST MAY, 2006.

The Thirteenth Tamil Nadu Legislative Assembly was constituted on the

12th May, 2006 after the General Elections held to the Tamil Nadu Legislative
Assembly on the 8th May, 2006.

I. SUMMONS
Summons for the First Session of the Thirteenth Tamil Nadu Legislative
Assembly were issued to the Members of the Legislative Assembly on the 13th
May 2006 in S.0.Ms.No. 68, Legislative Assembly Secretariat, dated the 13th
May, 2006 to meet at 9.30 a.m on the 17th May, 2006.
I1. DURATION OF THE MEETING

The First Session of the Thirteenth Legislative Assembly commenced on
the 17th May, 2006 and was adjourned sine-die on the 31st May, 2006.

I11. SITTINGS OF THE ASSEMBLY

The Tamil Nadu Legislative Assembly sat for 9 days during the period
from 17th May, 2006 to 31st May, 2006 on the following days:-

17th May, 2006, 19th May, 2006, 24th May, 2006, 25th May, 2006,
26th May, 2006, 27th May, 2006, 29th May, 2006, 30th May, 2006, and
31st May, 2006.

In terms of hours it sat for 23 hours and 34 minutes.

IV. PROROGATION
The First Session of the Thirteenth Tamil Nadu Legislative Assembly was

prorogued with effect from the 5th July 2006 vide S.0.Ms.No. 102, Legislative
Assembly Secretariat, dated the 5th July 2006.
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V. APPOINTMENT OF SPEAKER PRO-TEM

Thiru D. Sudharssanam, Member, Legislative Assembly representing
Poonamallee Assembly Constituency was appointed as the 'Speaker Pro-tem' by
the Governor, in exercise of the powers conferred Article 180 of the Constitution
of India. He also appointed him as the person before whom oath or affirmation
may be made and subscribed by the Members of the Legislative Assembly under
Acrticle 188 of the Constitution of India. He took the oath in the name of God in
Tamil before the Governor at 5.00 P.M. on the 16th May, 2006 at Raj Bhavan,
Guindy and signed the Roll of Members in the Assembly Chamber in the presence
of the Secretary on the 17th May, 2006.

VI. OATH OR AFFIRMATION

On the 17th May, 2006, 228 Members made and subscribed the oath or
affirmation before the Speaker Pro-tem in the Legislative Assembly Chamber.

Thiru V. Sivapunniam, Thiru. K. Ulaganathan and Tmt. P. Padmavathy
solemnly affirmed their allegiance to the Constitution of India and Selvi J
Jayalalithaa and Thiru Vijayakant took the Oath in the name of God before the
Speaker Pro-tem in his Chamber on 18th May, 2006.

Out of 233 Members, 90 Members took the oath in the name of God and
143 Members solemnly affirmed their allegiance to the Constitution of India.
232 Members made and subscribed the oath or affirmation in Tamil and One
Member in English. The names of Members who made and subscribed the oath or
affirmation are shown in the Annexure.

Under Article 333 of the Constitution of India, the Governor of Tamil
Nadu nominated Dr. Oscar C. Nigli, as a Member of the Thirteenth Tamil Nadu
Legislative Assembly representing the Anglo-Indian Community on the 5th July,
2006. (G.0.Ms.No. 631, Public (Election-I11) Department dated 5th July, 2006).

The Member took the oath in English in the name of God before Hon. the
Speaker in his chamber on the 11th July, 2006.
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VIl. ELECTION OF SPEAKER AND DEPUTY SPEAKER

The election of Speaker and Deputy Speaker was held on 19th May,
2006.

On the 19th May, 2006, the Speaker Pro-tem read out to the Assembly
the name of the Member who has been validly nominated for the office of the
Speaker together with those of his proposer and seconder.

Member Nominated Proposer Seconder

Thiru R. Avudaiappan Hon. Dr. M. Karunanidhi ~ Hon. Prof. K. Anbazhagan

As the nomination received was only in favour of Thiru R. Avudaiappan,
the 'Speaker Pro-tem' declared Thiru R. Avudaiappan as having been unanimously
elected as the Speaker of Tamil Nadu Legislative Assembly.

Thiru R. Avudaiappan was conducted to the Chair by Hon. Prof. K.
Anbazhagan, Leader of the House and Thiru O.Panneerselvam, Leader of the
Opposition.

Hon. the Speaker, thereafter conducted the election of the Deputy
Speaker. He read out to the Assembly the name of the Member who had been
validly nominated for the office of the Deputy Speaker with those of his proposer
and seconder.

Member Nominated Proposer Seconder

Hon. Thiru Arcot Hon. Thiru M.K. Stalin

N. Veerasamy

Thiru V.P. Duraisamy

As the nomination received was only in favour of Thiru V.P. Duraisamy,
Hon. the Speaker declared Thiru V.P. Duraisamy as having been unanimously
elected as the Deputy Speaker of the Tamil Nadu Legislative Assembly.
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VIII. APPOINTMENT OF THE LEADER OF THE HOUSE, CHIEF
GOVERNMENT WHIP AND THE RECOGNITION OF THE
LEADER OF OPPOSITION

Hon. Thiru K. Anbazhagan, Minister for Finance was appointed as
Leader of the House for the Thirteenth Tamil Nadu Legislative Assembly with
effect from the 14th May, 2006 - vide S.O. Ms.No.71, Legislative Assembly
Secretariat, dated 14th May, 2006.

Thiru R. Sakkarapani, M.L.A. was appointed as the Chief Government
Whip with effect from the 15th May, 2006 - vide S.0.Ms.No.72, Legislative
Assembly Secretariat, dated the 15th May, 2006.

Hon. the Speaker recognised Thiru O.Panneerselvam, M.L.A. belonging
to the All India Anna Dravida Munnetra Kazhagam Legislature Party as Leader of
the Opposition in the Thirteenth Tamil Nadu Legislative Assembly with effect
from 19th May, 2006 - vide S.0.Ms.No0.79, Legislative Assembly Secretariat,
dated 19th May, 2006.

Consequent on the election of Selvi J Jayalalithaa as the Leader of All
India Anna Dravida Munnetra Kazhagam Legislature Party, Hon. the Speaker
recognised Selvi J Jayalalithaa as Leader of the Opposition in the Thirteenth
Tamil Nadu Legislative Assembly with effect from 29th May, 2006 - vide
S.0.Ms.N0.83, Legislative Assembly Secretariat, dated 29th May, 2006.
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IX. OBITUARY REFERENCES
Thirteen Obituary References were made in the Assembly on the demise

of the following former Members of the Assembly on the dates noted against
them:

Serial number Constituency Period Date of Date on which
and Name in which demise reference was
served made in the
as Member House
1) ) (©) 4) (®)
Thiruvalargal
1. R.J. Sundar Singh Tuticorin 1960-62 25.01.2006 25.05.2006
2. S.S. Mohammed Ismail Aravakurichi 1996-2001 30.01.2006 25.05.2006
3. P. Thangavelu Gounder Melmalayanur 1977-80 10.02.2006 25.05.2006
4. M. Abdul Gaffoor Sahib Ranipettah 1967-71 21.02.2006 25.05.2006
5. M. Devarajan Ootacamund 1971-76 23.02.2006 25.05.2006
6. C. Nanjan Gudalur (SC) 1967-71 26.02.2006 25.05.2006
7. C.Kaveri Maniam Tiruparan kundram  1971-76 22.03.2006 25.05.2006
8. S.Ramasamy T. Palur 1962-67 26.03.2006 25.05.2006
9. M. A. Abusali Bhuanagiri 1971-76 05.04.2006 25.05.2006
10.R. Annanambi Avinashi (SC) 1989-91 14.04.2006 25.05.2006
(1984-88 M.P. Pollachi)
11. T. Swamikkannu Chengam (SC) 1977-80 22.04.2006 25.05.2006
1980-84
1985-88
12. A.M. Ponnurangam Shoolingar 1962-67 24.04.2006 25.05.2006
1971-76
13. D. Veliah Tirunelveli 1991-96 13.01.2006 27.05.2006

All the Members stood in silence for a minute as a mark of respect to the deceased.
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X. CONDOLENCE RESOLUTIONS

On the 25th May, 2006, Hon. Prof. K. Anbazhagan, Leader of the House,
moved the following Condolence Resolution:-

(1) "ewrkg uvssorur@d, Heor umUflWD BSs  GHLUSSD
Camermweimn, Himeill QUISSS5HT cpsSH Semaaliseafle e, Fnbhs

GameemmmeyILd, G]&ujsurrmmgum LIsmL_& &6 (LD, eﬂmg,g, suggaaaam]@@m
LIGEOTLITETT} 6T60TM)] ST S Sl Lnaaaasmrgum sorGuT(h
JIPPSSILLL QI[GLD, WG  STITs]  UaSmassns  SemeGsl

o mifleorye Smu & Geweou Leumd, 1967-71 wmmid 1971-76 gy S
gpehisafled  slLwerml  CuTmAISEEGS  CaiBOsHSSILL[H &L LnetTm
o miifleoryel  ussflummliueibd, 1984-86 gy gy a@Osafls  SPHTEH
glLwerm  GCueemen e minfemmas QasusuGer  uemflummmiuemLd,
udQermsrpmaig  suflps sl Curemeuie smpgmma(h  Smen  GUTmeIS
SmETTS Hbblme Sammoe, gunme H&e aemsuilsy Smbu i ussfiumbo)
SYEOETEUTE urrle'_sml_u.|Lh Qummeimd, sHGuTg 2006—9yn gy s L0601y
LSS FL L L06TNS Qg;rr@g‘;]uﬁ]e&@g,gj Coimoshssiul(h @hsgl &Lnu_l angum
I|mflemeuwis lsom Q{o‘ﬁ)m&&mraau ugedl sueﬁg;g;su@mrrm Sm. Nag.ou0.
upeollGeusd megear  gyeueeT  20.5.2006 gjeitm  IiFSTemey  SLog) 75-5ug)
Ismauie Siebirsr womnannmnsg @UCUTma g NGENTETTS GIUTLD
QsmsTHms;.

Ietreorrgl  emmeumed  jeuemrll  Nfhg  eumBSHID  IeuFsid
GSOIUSSTSHE — JYPHs — @hSmeud,  gumismewn  @UCuTeme
Qafalgss Qamardnsg.."

The Deputy leader of the Opposition, Leader of the Parties and Hon.
Chief Minister spoke on the resolution. Hon. the Speaker also associated himself
with the sentiments express by the leaders.

The above resolution was adopted nem con after observing silence for
two minutes.

The House was then adjourned for the day as a mark of respect to the
departed souls.
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On the 29th May, 2006, Hon. Thiru. R. Avudaiappan, Speaker, placed
before the house the following Condolence Resolution:-

"27.5.2006 &efl&lpemLoweT @rj,(Bg,rr(‘BsoTé]wrr G lpgyieiem  someum — Seaflsd
goulL e BhSss55He aarrrramTLnrrasu QupsTellsy o uliflpin, CumSS
Copyn egou’@ster gwré Qeidow Mihg EUCUTme ST,
Cougemamud geoLdmgl. Camew @5 @umemsl GuflLrmd  @srauieny
Ephgeii’ L L1606V & &5650T & SHiT6uT L& g61flear @'@Lnug,g‘;]arr@a;@m
@igLm( et A&l uGsmuynHm,  TomaUlTS  SIRTURISEHSS
pemmEUNGBLCLTMEEGL, Oumd Geesdng Iyammserer  @ECHTGaTEIL
BT (h WESEH&GGL @UGUTma STg 9 Hhe ISITESmiun, @ITmisemelL,
gamsTusHemenyn  Qsflelsgs Qsrerdng.."

The above resolution was adopted nem con after observing silence for
two minutes as a mark of respect.

XI. GOVERNOR'S ADDRESS AND MOTION OF THANKS
THEREON

Thiru Surjit Singh Barnala, Governor of Tamil Nadu addressed the
Members of the Thirteenth Tamil Nadu Legislative Assembly in the Legislative
Assembly Chamber, Secretariat, Chennai at 9.30 A.M. on Wednesday,
the 24th May, 2006.

‘Tamizh Thai Vazhthu' and 'National Anthem' were played at the
commencement and at the end of the Governor's Address, respectively.

The Motion of Thanks to the Governor's Address was moved by
Thiru M. Appavu and seconded by Thiru M.A. Khaleelur Rahman on the 26th
May, 2006.

The discussion on the Motion of Thanks took place in the Assembly for 4
days viz., 26th, 27th, 29th, and 30th May, 2006. 26 Members took part in the
discussion. Hon. the Chief Minister replied to the debate on the 30th May, 2006.

Sixty three amendments to the Motion of Thanks were received, out of
which fifty three were admitted and the remaining were disallowed.
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On the 30th May, 2006, Tvl. C. Gnanasekaran, K. Arumugam, N.
Nanmaran, V. Sivapunniam, Videyal S. Sekar, Kovai Thangam, V. Kaveri and A.
Tamizharasu moved the amendments standing in their names. At the end of
discussion on the 30th May, 2006, the amendments moved by the above Members
were deemed to have been withdrawn by leave of the House and thereafter, the
original Motion of Thanks to the Governor's Address was adopted in the House on
that day.

XIl. PANEL OF CHAIRMEN

On the 26th May, 2006, Hon. the Speaker announced in the House the
following Panel of Chairmen for the First Session of the Thirteenth Tamil Nadu
Legislative Assembly:-

Thiru B. Ranganathan
Thiru Durai Chandrasekaran
Dr. E.S.S. Raman

Thiru T Velmurugan

Selvi K. Balabharathy
Thiru V. Sivapunniam

AN NS S

XI. LEGISLATIVE BUSINESS

During the period, Bills were introduced and passed. The details are as
follows:-

Sl. Title of the Bill Date of Date of
No. Introduction Consideration
and Passing
1.  The Tamil Nadu Prohibition of Forcible  29.05.2006 31.05.2006
Conversion of Religion (Repeal)
Bill, 2006 (L.A. Bill No. 11 of 2006)
2. The Tamil Nadu Essential Services 29.05.2006 31.05.2006
Maintenance (Repeal) Bill, 2006
(L.A. Bill No. 12 of 2006)
3. The Tamil Nadu Backward Classes, 31.05.2006 31.05.2006
Scheduled Castes and Scheduled Tribes
(Reservation of Seats in Private
Educational Institutions) Bills, 2006
(L.A. Bill No. 13 of 2006)
4.  The Tamil Nadu Tamil Learning 31.05.2006 31.05.2006

Bill, 2006 (L.A. Bill No. 14 of 2006)
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XIV. GOVERNMENT RESOLUTION

On the 31st May, 2006, Hon. Hon. Prof. K. Anbazhagan, Leader of the
House (Minister for Finance) moved the following Motion:

"wer_d G fss  uflhgiorsmer  gomsGsTeT(H W QrElsT
Suster  Glewmml  ugeilest wHmd  usfleafly o dter 27 eNSETH
SreOl_rmigsT @7 Lﬂmu@g@uuu_ AUGINTHHE QIHS0H Q&u.lu.luu@m
sTeoTml emow & 1990 gy 6T gyemever MUINSSS.  LGTITLE (&L
&evall Hemsuiruseflgin @7 WU SSI L U@ LIN6oT (S SHTeuT
EIL_8I5SL 1 eneuT Ll glemi QFls GurHgyitd Gom@miin L
QL pssS ymear  mww  grdlar  SLEOUT T  SipsTer  Seval
Hlemownisepsstear CofsmessE Hlyssailvma. grdar o gal Gumid
oomd 2 gafl Guprs geflwumry soell Haeowrser 2 erafl L gemeTss
soall  Hmowngsilagn  srpssiL G, uphigpulery LOnL  @sT
Uu@SsiL’ L auEllarmesE QLesssh auyhns resE alflams
Qe grflwueemnly sl 93eug  HmsSsn  Csmenh  eubHS6T
aflememours en.e.e LOMMID .m.6TD 2 smafllL 2 wiisel Hemswmiseflsd @sr
WHu@SsIL_ L  u@llarhesg 27 alyussth ELeSISSH aIphis i
os  sHbutgl 2 SCaAlsgiTeng). Gis @60 oS
@m(‘émmmg,g‘;lsmm 2 mifl Qaluyd  eTETUSTRILD, gmnaasmm &@g,rru.lg,é;]m
o 6o  wHWeSCTH  Suflmnd@ Camem(  abD ETERTUSTYID L
Irem sLEUUESSILGL wpp B 2 sel aypmsiu@Gin gmearsg ssa
IHemeuiriseflgyit @Q’;I‘I douGssiu L au@ularmsE 27  elwssth
B psIsS e  auphis QSTLIhE OFuarmpLrn @Fs Imel Lo
g Calhis0arardngl. @ QgISSIpmar QFLOLGLSS QM I6UST
slLgSHmens Osmamhamummid  @hs el o Gorsmer aILIGSNS.
Gueyid, MHUESSIL L  wEssflsr  (aTCarHMSSHNEG Usan eudhumer
Foys B ayprEh QL REISS NG aHImesl  GUTTTHILD LTt
G5 2 FehosTmid sr&&rﬂg;g, Un@L, wremyflE @héwl Sirswor .
werGlomser &l gieuFEsT  Lspenm (Esusum@(‘éearrsrr 55 WIm@w, e
E&8 F&HE6T gnsuvr@g;sﬁ]mrrsn Lnrrsmrrsurraam Qg;rn_@m CuTTT L S605&
el (), IYEL6T R5HMYsSS GCawrHd armid @hs Ima Gal(Hhs
QsmsTmg)".

Four Members took part in the discussion. Hon. Chief Minister also took
part in the discussion. The Hon. Speaker also himself welcome the resolution and
at the end of debate, the Resolution as amended was put to vote and adopted
nem con.
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XV. GOVERNMENT MOTIONS

(1) On the 26th May , 2006, Hon. Prof. K. Anbazhagan, Leader of the
House (Minister for Finance) moved the following motion:-

(Bunsmsuu_‘ﬂsﬁr I|NIEEISHEMET Lr,sm.@ugnrrgj @am_m@g,gjm (‘Bunsmsusmm
QamL_ihgl (pemmbm uu.lmu@g;glu_lg;rrgum FlLwermll Gursmen aflg 121, 2 6
afldl 261 Sip, @6y (26.5.2006) YMEUGES UM FHS(HSEGSL IEMETSHS)
@nd  gememr  Somell. werGerm  sps 2 miileTisemeT
@& L L50sTLT (igwbaesny Cureme ustflsaflslmhg snsTelsnns B0
Q@& Geussor(hin”.

The Motion was put to vote and carried.

(2) On the 29th May, 2006, Hon. Prof. K. Anbazhagan, Leader of the House
(Minister for Finance) moved the following motion:-

"26.5.2006 geTm FLLLETMSSD  EHemLGumm Lf,]eaguéé]ea@éa@
Sjemeu Wererreu;  euiseaflear  SiomarSmaturly  gmarss @Sl
gsmsmrr Sirmeil @m(ﬂmmma& sys 2 mlemser @& Le Qo
QYUaugld B&SH meuss Siwmerd HanCaibmi L ).

2752006 gy mreTETM  HEOLOUDM IR Yieg  Gueis
gmmgg} @i g evoTevOTT ,@‘;]Urrs)ﬁ]l_ WeTCarHms  SYs 2 minSeTigeT
QUHSSLD @g;lﬂsﬁ]g;gjaa GlameiTL_msd  geuTSemer @Lr,g; Ijemeuuilesr SHELITEHSILI
@aagg&é]a;mﬂsu aasug,gj Gameirerm cﬂq@]m;ﬂuu@j a‘rarrgu (Lplg6y a‘r@a;aauuu_gj
), 60TIT60 |6 S6iT &mjLilsd SOMHSLL&LD UHSSLD &l
CafafssiuLafsismev.

sTeoflgmin, (@lsormy 29.5.2006 oyid mmemsTMI LOMEHOTLLONG) (PSOVEMDEST
uissT Osflellss o Garsmearmu gnmis Csteanh Smarsg @bl
gjevoreorm - Sprell  (perGerms  sps o mitllerisst aurn) Gy S
el LS Qamifled somng CamsiTsrem"”.

The motion was put to vote and carried.
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3) On the 31st May, 2006, Hon. Prof. K. Anbazhagan, Leader of
the House (Minister for Finance) moved the following motion:-

" That the Tamil Nadu Legislative Assembly Rules 30, 130 and 132 be suspended
and the Tamil Nadu Backward Classes, Scheduled Castes and Scheduled Tribes
(Reservation of Seats in Private Educational Institutions) Bill, 2006 (L.A. Bill No.
13 of 2006) and the Tamil Nadu Tamil Learning Bill, 2006 (L.A. Bill No. 14 of
2006) be taken up for consideration and passing today itself".

The motion was put to vote and carried.

(4) On the 31st May, 2006, Hon. Prof. K. Anbazhagan, Leader of the House
(Minister for Finance) moved the following motion:-

" That under Rule 25 (1) of Tamil Nadu Legislative Assembly Rules, the House
be adjourned Sine-die ".

The motion was put to vote and adopted nem con.

XVI. SUSPENSION OF MEMBERS

On the 26th May, 2006, on a Motion moved by Hon. Prof. K.
Anbazhagan, the Leader of the House under Rule 121 (2) of the Assembly Rules
suspended the Members belonging to the All India Anna Dravida Munnetra
Kazhagam Party who have attended the meeting on 26.5.2006 from the service
of the House for the remainder of the Session for obstructing the Proceedings of
the House persistently against the Rules of Procedure of the House.

XVII. ANNOUNCEMENTS BY HON. SPEAKER

(1) On the 25th May, 2006, Hon. the Speaker announced in the House that
the Members of the House should switched-off their Cell Phones before
taking their seats in the House.
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(2) On the 26th May, 2006, Hon. the Speaker announced in the House that
the Questions were being received from Members and sent to the Departments
concerned for furnishing replies and that Rule 32 of the Tamil Nadu Legislative
Assembly Rules which provides that the first hour of every sitting be available for
'‘Questions and Answers' be replaced with the permission of the House and there
would not be 'Questions and Answers' hour for some days.

He has also announced that the Secretaries to Government, Department
of Secretariat should furnish the Answers to the Questions within 42 days as per
the Rule 45 of the Tamil Nadu Legislative Assembly Rules and has also requested
the Hon. Ministers to instruct the Secretaries to Government, Department of
Secretariat to send the reply to the questions speediously.

(3) On the 26th May, 2006, Hon. the Speaker announced in the House that
the Members of the Assembly, Reporters and Visitors have directly witnessed the
unwanted scenes occurred in the House and on a Motion moved and adopted in
the House today suspending the Members belonging to the main Opposition from
the services of the House for the remainder of the Session. In order to protect the
‘Democratic convention, and faith and to give respect to the Opposition Parties.
Hon. Cheif Minister requested to convene the meeting of the Business Advisory
Committee to discuss the Leaders of Parties and decided the issue. Accepting the
request made by the Hon. Chief Minister, the meeting of the Business Advisory
Committee would be convened at 9.00 A.M on 27.5.2006 for taking a decision in
this regard.

(4) On the 27th May 2006, Hon. the Speaker announced in the House, that
at the Business Advisory Committee meeting the suspension of the members of
All India Anna Dravida Munnetra Kazhagam from the remainder of the Session
was reconsidered and it was decided that the suspension of the All India Anna
Dravida Munnetra Kazhagam Members would be revoked if they regret for their
act on 26.5.2006 in the House.

13-

XVIII. PRIVILEGE MATTERS

(1) On the 29th May 2006, Hon. Thiru Arcot N. Veerasamy, Minister for
Electricity and Rural Industries raised in the House on the matter of Privilege
against Selvi J Jayalalithaa, MLA relating to the interview given by her to the Dr.
Namadhu M.G.R news paper and to the Jaya TV regarding the proceedings of the
House on 26.5.2006. Hon. the Speaker suo-moto referred to the Committee of
Privileges under Rule 226 of the Tamil Nadu Legislative Assembly Rules for
examination and report.

(2) On the 30th May 2006, Thiru C. Gnanasekaran raised in the House on
the matter of Privilege against the Members belonging to the All India Anna
Dravida Munnetra Kazhagam party for attempting to attack the other Members
and breaking the mikes. Hon. the Speaker suo-moto referred to the Committee of
Privileges under Rule 226 of the Tamil Nadu Legislative Assembly Rules for
examination and report.

XIX. FELICITATION

On the 31st May 2006 Hon. The Speaker felicitated the services of
Thiru. G. Anees Ahmed, Additional Secretary, Legislative Assembly Secretariat
who retired on that day on superannuation.
XX. CONSTITUTION OF COMMITTEE

The Business Advisory Committee was constituted for the year
2006-2007 on 23rd May 2006.

The names of the Members of the above Committee is given below.
CHAIRMAN

1. Hon. Thiru R. Avudaiappan
Speaker

MEMBERS

2. Hon. Dr. M. Karunanidhi
Chief Minister
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3. Hon. Prof. K. Anbazhagan XXI. PAPERS LAID ON THE TABLE OF THE HOUSE
Leader of the House

During the period, eight papers were laid on the Table of the House

4. Hon. Thiru Arcot N. Veerasamy details of which are as follows:-

Minister for Electricity and Rural Industries.

: . A. Statutory Rules and Orders . 6

5. Hon. Thiru Durai Murugan e
Minister for Public Works B. Reports, Notifications and Other Papers . 2
Total: . 8

6. Hon. Thiru Parithi Ellamvazhuthi
Minister for Information and Publicity

7. Hon. Thiru V.P. Duraisamy
Deputy Speaker

*8  Thiru O.Panneerselvam
Leader of Opposition

**  Selvi J Jayalalithaa/
Leader of Opposition

*** Thiru D. Jayakumar

9. Thiru R. Sakkarapani
Chief Government Whip

10. Thiru K.A. Sengottaiyan
11. Thiru D. Sudharssanam
12. Thiru G.K. Mani

13. Thiru C. Govindasamy
14. Thiru V. Sivapunniam
15. Thiru M. Kannappan
16. Thiru K. Selvam

17. Thiru Vijayakant

*  Upto 20.7.2006

** From 21.7.2006 to 22.7.2006
*** From 23.7.2006



® 00 0 O ©® @ 00 ® O SOOI

D 0 0 O

o o b~ wDhE

~

10.
11.

12.
13.
14.
15.
16.
17.

18.
19.
20.
21.

-16-
ANNEXURE

Name of the Member

Hon.
Hon.
Hon.
Hon.
Hon.

Hon.

Hon.

Hon.

Hon.
Hon.

Hon.

Hon.
Hon.
Hon.
Hon.
Hon.

Hon.

Hon.
Hon.
Hon.

Hon.

Dr. M. Karunanidhi

Prof. K. Anbazhagan

Thiru Arcot N. Veeraswami

Thiru M.K. Stalin

Thiru Ko.Si. Mani

Thiru Veerapandi S.
Arumugam

Thiru Duraimurugan

Thiru P.T.R. Palanivel
Rajan
Dr. K. Ponmudy

Thiru K.N. Nehru
Thiru M.R.K.
Panneerselvam
Thiru 1. Periyasamy
Thiru N. Suresh Rajan
Thiru Parithi Ellamvazhuthi
Thiru E.V. Velu
Thiru Suba. Thangavelan
Thiru K.K.S.S.R.
Ramachandran
Thiru T.M. Anbarasan
Thiru KR. Periakaruppan
Thiru NKK.P. Raaja

Thiru Thangam Thennarasu

Name of the Member - continued

Constituency

Chepauk
Harbour
Annanagar
Thousandslights
Kumbakonam

Salem -I1

Katpadi
Madurai Central

Villupuram
Tiruchirappalli-11
Kurinjipadi

Athoor
Kanniyakumari
Egmore (SC)
Thandarampattu
Kadaladi

Sattur

Alandur
Tiruppattur
Erode
Aruppukottai

Constituency - continued
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22.
23.

24.
25.
26.

217.
28.
29.
30.
31.
32.
33.
34.
35.
36.
37.
38.
39.

40.
41.
42.
43,
44,
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Hon. Thiru S.N.M. Ubayadulla
Hon. Thiru T.P.M. Mohideen
Khan

Hon. Thiru N. Selvaraj

Hon. Thiru M.P. Saminathan

Hon. Dr. (Tmt) Poongothai
Aladi Aruna

Hon. Tmt. P. Geetha Jeevan

Hon. Tmt. A. Tamilarasi

Hon. Thiru K.P.P. Samy

Hon. Thiru U. Mathivanan

Hon. Thiru K. Ramachandhiran

Thiru O. Panneerselvam

Thiru G.K. Mani

Thiru C. Govindasamy

Thiru V.P. Duraisamy

Thiru K.P. Anbalagan

Thiru Anitha R. Radhakrishnan

Thiru M. Kannappan

Thiru C. Karuppasamy

Thiru C.Ve. Shanmugam
Thiru C. Shanmugavelu
Thiru K.A. Sengottaiyan
Dr. M. Tambidurai
Thiru C. Durairaj

Name of the Member - continued

Thanjavur

Palayamkottai

Musiri
Vellakoil

Alangulam

Tuticorin
Samayanallur (SC)
Tiruvottiyur
Tiruvarur (SC)
Gudalur
Periyakulam
Mettur
Tiruppur
Sankari (SC)
Palacode
Tiruchendur
Thondamuthur

Sankaranayanarkoil
(SC)
Tindivanam

Udumalpet
Gobichettipalayam
Bargur

Sedapatti

Constituency - continued
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45.
46.
47.
48.
49.
50.
51
52.
53.
54.
55.
56.
57.
58.
59.
60.
61.
62.
63.
64.
65.
66.
67.
68.
69.
70.
71.
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Thiru K. Pandurangan

Thiru K. Pitchandi

Thiru Pongalur N. Palanisamy
Thiru Pollachi V. Jayaraman
Thiru V. Mullaivendan
Thiru R.S. Raja Kannappan
Thiru R. Viswanathan

Thiru S.M. Velusamy

Thiru R. Vaithilingam

Thiru D. Jayakumar

Thiru R. Sakkarapani

Selvi A. Angaiyarkanni
Thiru H. Abdul Basith
Thiru M. Appavu

Thiru D. Amaramoorthy
Thiru Arul Anbarasu

Thiru A. Arunmozhithevan
Thiru Kuthalam K. Anbazhagan
Thiru M. Anbalakan

Thiru Anbil Periyasamy
Thiru R. Avudaiappan
Thiru K. Arumugam

Dr. E.S.S. Raman

Thiru N. Ramakrishnan
Tmt. Elamathi Subramanian
Thiru K.L. Elavazagan
Thiru Veera. Elavarasan

Name of the Member - continued ~ Constituency - continued

Anaicut
Thiruvannamalai
Coimbatore East
Pollachi
Morappur
Illayangudi
Natham
Palladam
Orathanadu
Royapuram
Oddanchatram
Sankarapuram
Vaniyambadi
Radhapuram
Avriyalur
Sholinghur
Chidambaram
Kuttalam

Palani (SC)
Tiruchirappalli-1
Ambasamuthiram
Chengalpattu
Pallipet
Cumbum
Valangaiman (SC)
Arcot

Thirumangalam
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72.
73.
74.
75.
76.

77

78.
79.
80.
81.
82.
83.
84.
85.
86.
87.

88.
89.
90.
91
92.
93.
94.
95.
96.
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Thiru KR. Ramasamy

Thiru T. Udhaya Sooriyan
Thiru Udayam Shanmugam
Thiru G. Ediroli Maniyan
Thiru G. lyyappan

Thiru V. Karuppasami Pandian
Tmt. P. Kamalambal

Thiru V.A.T. Kaliyavarathan
Thiru M.A. Khaleelur Rahman
Thiru V.P.Kalairajan

Thiru P. Kannan

Thiru V. Kannan

Thiru N. Ganapathy

Thiru R.D. Ganesan

Thiru R. Gandhi

Thiru P. Kamaraj

Dr (Tmt) K. Ghayathri Devi
Thiru V. Kaveri

Thiru Agri. S.S. Krishnamoorthy
Thiru R. Kumaraguru

Thiru S. Gurusamy

Thiru M. Gunasekaran

Thiru S. Gunasekaran

Thiru B. Gopalan

Thiru K. Gopinath

Name of the Member - continued

Tiruvadanai
Chinnasalem
Aranthangi
Peranamallur
Cuddalore
Tenkasi
Kancheepuram
Mugaiyur
Aravakurichi
Thiagaraya Nagar
Taramangalam
Gingee

Vanur (SC)
Theni

Ranipet

Krishnarayapuram
(SC)
Madurantakam

Edapadi
Kalasapakkam
Thirunavalur
Anthiyur
Manamadurai (SC)
Sivaganga
Oottacamund

Hosur

Constituency - continued

4 4 4 4 4 4 4 4 444444444

m A =4 A4 4 4 A = o



*

**@@**@@@*

®

* *

*@@*

® ®

97.
98.
99.

100.
101.
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105.
106.
107.
108.
1009.
110.
111.
112.
113.
114.
115.
116.
117.
118.
119.
120.
121.
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Thiru Kovai Thangam
Thiru S.V. Shanmugam
Thiru M. Chandrakasi
Tmt. M. Chandra

Tmt. Sankara Valli @ Sankari
Narayanan

Thiru R. Samy

Thiru S. Sivargj

Thiru E.A.P. Shivaji
Thiru S.S. Sivasankar
Thiru R. Sivanandam
Thiru C. Chinnasamy
Thiru R. Chinnaswamy
Thiru A. Chinnaswamy
Thiru K. Chinnadurai
Thiru P. Chinnappan
Thiru O.K. Chinnaraj
Thiru K. Sundar

Thiru K. Srinivasan
Thiru M.R. Sundaram
Thiru N. Sundaram
Thiru R.M. Subburam
Thiru O. Subramaniam
Thiru N. Subramanian
Thiru N.K.R. Sooriyakumar
Thiru T. Senguttuvan

Name of the Member - continued  Constituency - continued

Valparai (SC)
Madurai West
Varahur (SC)
Rajapalayam (SC)
Acharapakkam (SC)

Melur
Rishivandiam
Tiruvallur
Andimadam
Arni
Marungapuri
Singanallur
Pernambut (SC)
Talavasal (SC)
Vilathikulam
Mettupalayam
Uthiramerur
Park Town
Attur
Karaikudi
Thirumayam
Bhavanisagar
Kolathur (SC)
Natrampalli

Krishnagiri
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122.
123.
124.
125.
126.
127.
128.
129.
130.

131.
132.
133.
134.
135.
136.
137.
138.
139.
140.
141.
142.
143.
144,

145.
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Thiru V. Senthil Balaji
Thiru D. Selvaraj

Tmt. Selvi Ramajayam
Thiru P. Senthamizhselvan
Thiru G. Senthamizhan
Thiru K. Selvam

Thiru S. Videyal S. Sekar
Thiru S. Ve. Shekher
Thiru P.K. Sekar Babu

Thiru K.N. Sekaran

Thiru A. Soundarapandian
Thiru A. Soundarapandian
Thiru C. Gnanasekaran
Thiru P. Dillibabu

Thiru R. Gnanadoss

Thiru P. Thangamani
Thiru M. Dhandapani
Thiru C. Tamilselvan
Thiru A. Tamizharasu
Thiru L.P. Dharmalingam
Thiru S. Damodaran

Thiru K. Thirunavukkarasu
Thiru T. Sadhan Thirumalai

Kumar

Thiru T. Theodore Reginald

Name of the Member - continued
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Karur
Srivaikuntam
Bhuvanagiri
Melmalayanur
Saidapet
Mangalore (SC)
Kangayam
Mylapore

Dr. Radhakrishnan
Nagar
Thiruverumbur

Coonoor (SC)
Lalgudi

4 4 4 4 4 4 4 4 +

Vellore

Harur (SC)
Sivakasi
Tiruchengode
Vedasandur
Yercard (ST)
Omalur
Sathyamangalam
Kinathukkadavu
Ulundurpet(SC)
Vasudevanallur(SC)
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146.
147.
148.
149.
150.
151.
152.
153.
154.
155.
156.
157.
158.
159.
160.
161.
162.
163.
164.
165.
166.
167.
168.
169.
170.
171.

Thiru R. Duraikkannu
Thiru Durai Chandrasekaran
Thiru S. Thenmozhi
Thiru N. Nanmaran
Thiru R. Nedunchezhian
Dr. K. Nedunchezhian
Tmt. Bader Sayeed
Thiru P. Balaraman
Thiru M. Paranjothi
Thiru R.M. Palanisami
Thiru M. Panneerselvam
Thiru V.S. Babu

Thiru R.K. Bharathi Mohan
Selvi K. Balabharathy
Tmt. P. Prapavathi
Tmt. R. Prema

Thiru S. Peter Alphonse
Thiru S. Pushparaj
Thiru M.K. Periyasamy
Thiru P.N. Periannan
Thiru K. Ponnusamy
Thiru C. Ponnudurai
Thiru A.K. Bose

Thiru M. Polur Varadhan
Thiru 1. Mahendran
Thiru K. Mahendran

Name of the Member - continued Constituency - continued
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Papanasam
Thiruvaiyaru
Nilakottai

Madurai East
Pudukkottali
Kapilamalai
Triplicane
Ponneri(SC)
Srirangam
Modakkurichi
Sirkali(SC)
Purasawalkam
Thiruvidaimaruthur
Dindigul
Dharapuram(SC)
Avinashi (SC)
Kadayanallur
Kandamangalam(SC)
Poompuhar
Pennagaram
Sendamangalam(ST)
Perundurai
Thirupparankundram
Chengam (SC)
Usilampatti
Perambur (SC)
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172.
173.
174.
175.
176.
177.
178.
179.
180.
181.
182.
183.
184.
185.
186.
187.
188.
189.
190.
191.
192.
193.
194.
195.
196.
197.

Name of the Member - continued  Constituency - continued

Thiru T. Mahesh Krishnasamy

Thiru T. Malaravan
Thiru S. Mani

Thiru V. Marimuthu
Thiru R. Manickam
Thiru N. Malai Raja
Thiru K. Murugavel
Thiru D. Moorthy
Thiru P. Moorthy

Thiru T.A. Meganathan
Thiru P. Mohan

Tmt. D. Yasodha

Thiru B. Ranganathan
Thiru N.R. Rangarajan
Thiru D. Ravikumar
Thiru L. Ravichandran
Tmt. R. Rani

Tmt. Rani Venkatesan
Thiru K.P. Ramaswamy
Thiru T. Ramasamy
Thiru T. Ramachandiran
Thiru K.V. Ramanathan
Thiru R. Ramprabu
Thiru A. Rajan

Thiru T.K. Raja

Thiru S.R. Raja

Thiruvonam
Coimbatore West
Pongalur
Nagapattinam
Kulithalai
Tirunelveli
Mudukulathur
Tiruporur (SC)
Sholavandan
Kaveripattinam
Ottapidaram (SC)
Sriperumbudur (SC)
Villivakkam
Pattukkottai
Kattumannarkoil (SC)
Salem - |
Uppiliyapuram (ST)
Sattankulam
Rasipuram
Srivilliputtur

Thalli

Bhavani
Paramakudi (SC)
Nagercoil
Tirupattur
Tambaram
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198.
199.
200.
201.
202.
203.
204.
205.
206.
207.
208.
209.
210.
211.
212.
213.
214.
215.
216.
217.
218.
219.
220.
221.
222.
223.
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Thiru M. Rajkumar
Thiru S. Raja Kumar
Thiru M. Rajasekharan
Thiru S. Rajasekaran
Thiru R. Rajendran
Thiru A. Rajendran
Thiru K. Rajendran
Thiru Saba Rajendran
Thiru L. Radhakrishnan
Tmt. G. Latha

Thiru S. Lakshmanan
Tmt. R. Leema Rose
Thiru H. Vasanthakumar
Thiru R. Varatharajan
Thiru K.S. Vijayakumar
Thiru P.S. Vijayakumar
Dr. M.K. Vishnu Prasad
Thiru M.V.R. Veerakapilan
Thiru S.K. Vedarathinam
Thiru P. Veldurai

Thiru T. Velmurugan
Thiru L. Velusamy
Thiru S.P. Velumani
Thiru G. John Joseph
Thiru S. John Jacob
Thiru M. Jaganmoorthy

Name of the Member - continued  Constituency - continued

Perambalur (SC)
Mayiladuthurai
Thottiyam
Alangudy
Panamarathupatty
Veerapandi
Jayankondam
Nellikuppam
Kovilpatti
Gudiyatham
Bodinaickanur
Thiruvattar
Nanguneri
Virudhunagar
Gummidipundi
Polur

Cheyyar
Peravurani
Vedaranyam
Cheranmahadevi
Panruti
Dharmapuri
Perur
Vilavancode
Killiyoor
Arakkonam (SC)
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224,
225.
226.
227,
228.
229.
230.
231.
232.
233.
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Dr. K. Jeyakumar
Thiru S. Jeyapaul
Thiru S.P. Jayaraman
Thiru K. Hasan Ali
Thiru G. Hari

Thiru V. Sivapunniyam
Thiru K. Ulaganathan
Tmt. P. Padmavathy
Selvi J Jayalalithaa
Thiru Vijaykant

Namakkal (SC)
Colachel

Vandavasi (SC)
Ramanathapuram
Tiruttani

Mannargudi
Thiruthuraipoondi(SC)
Nannilam (SC)
Andipatti
Vridhachalam

Solemnly affirrmed their allegiance to the Constitution of India

Took oath in the name of GOD.

Tamil

English
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